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SHRI S. M. BANERJEE (Kanpur): 
Yesterday, we had made a play that the 
Labour Minister should make a statement 
In relard to the LIe strike. You may 
kindly direct him to make a statement. 

12.28 b .... 

PAPERS LAID ON THE TABLE 

Dock Worken (Ad~lsory Committee) 
Set'ond Amendment Rule. 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
bel to lay on the Table a copy of the Dock 
Workers (Advisory Committee) Second 
Amendment Rules, 1968, published in Noti-
fication No. S. O. 3928 In Gazettee of India 
dated the 9,h November, t968. under sub· 
section (3) of section 8 of the Dock 
Workers (Reaulation of Employment) Act, 
1948. [Placed in Library. See No. LT-
2349/681. 

U. P. K.betra Samltle. and ZUa parlabed. 
Rules and amend_ent. to West ~nllal 

ZlIa Parlsbad. Rules 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO· OPERATION (SHIU M. S. GURU-
PADASWAMY): I bel to lay on the 
Table :-

(\) A copy of the Ullar Pradesh 
Kshettra Samltles Rnd Zila Pari-
shad, (InsI-eclion of Records and 
Glvlnl of Copies) Rules, 1968 
(Hindi and Enilish versions) pub-
IIsbed in Notification No. 49S.B/ 
XXXIlI·I1·4(10)·6S in Uuar Pra-
desh Gazelle daled tbe 121h 
October. 1968, under sub-aeetion 
(3) of section 237 of the Uttar 
Pradelb Kshellra Samitis Dnd Zila 
Parlshads Adblnlyam, 1961, read 
wltb claule (c) (iv) of tho Pro-
clamation dated the lSth February. 
1968 al varied by Proclamation 
dated the ISth April, 1968, Issued 
by the President in relDtioD to tbe 
State of Uttar Pradesb. 

(2) A copy of West BcDlal Notifica-
Iloa No. 6496 AZP. p"blitbtd iJi 

Calcutta Gazette dated the 19th 
October, 1968, making certain 
amendments to tbe Weat Bcnpl 
Zila Parisbads (Election, Constitu-
tion and Administration) Rules, 
1964, under 8ub-section (4) of 
section 112 of the West Bengal 
Zila Parishads Act, 1963, read with 
clause (c) (iv) of the Proclamation 
dated the 20th February, 1968, 
issued by the President in relation 
to the State of West Bengal. 
[I'laced in Library. See No. L T-
23S0/681. 

Notifications under Gonrnmenl Sulngs 
Cerlltkates Act 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI lAGAN-
NATH PAHADlA): I beg 10 lay on the 
Table a copy each of tho following Noti-
fications under sub·seclion. (3) of section 12 
of the Government Savings Certificales Act, 
1959 :-

(I) The Nalional Savings Certificates 
(First Issue) Third Amendments 
Rules, 1968, published in Notifica-
tion No. G.S.R. 2056 in Gazette of 
India dated the 23rd November, 
1968. 

(2) The Post Office Savings Certificates 
(Sixlh Amendment) Rules, 1968, 
published in Notificalion No. 
G.S.R. 2057 in Gazelle of ludia 
dated the 23rd November, 1968. 
[Naced in Library. See No. LT-
2351/68]. 

Report of Fourtb Gen .... 1 Elections 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW (SHRI M. YUNUS 
SALEEM): I bel to lay on Ihe Table a 
copy of the Report on the Fourth General 
Elections In India, 1967, Volume-I 
(Oeneral Hindi version) [Plare,lln Librar),. 
S~t No. LT-2362168]. 

U.Z9 bra. 

: PROPOSED LlC STRIKB 

SHRI S. M. BANERJEE (Kaopur): 
Yes.~a1' on l1a\l rcqqc,ted lb" Ibe 


